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(a) whether another D.A. instal-
ment has become due to the Central
Government Employees w.ef, 1st Feb-
ruary, 1981;

(b) if so, the decision of Govern-
ment in this respect; and

{¢) the total amount that costs the
Government on the payment of each
insalment?

THE MINISTER OF STATE IN
THR MINISTRY OF FINANCH (SHRI
SAWAISINGH SISODIA): (a) and
(b) Consequent on the 12-monthly
average of the All India Average
Consumer Price Index for Industrial
Workers (General) (1960-100) reach-
ing 89%2.83 at the end of January, 1981,
a further instalment of Dearness Al-
lowance to Central Government emp-
loyees with effect from 1-2-1981 has
became due for consideration. The
question of payment of this instalment
ig under consideration,

(¢) Each instalment of Dearness
Allowance to the Central Government
employees at the exisling rates is esti-
mated to cost the Exchequer Rs. 62
Crores per annum.
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Selection of Pilols by A I and LA,

6271. SHRI R. PRABHU: Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) the number of pilots recruited
by Indian Airlines and the Air India
during the years 1978, 1979 and 1980;

(b) whether Government have laid
down any guidelines for the selection
of these pilots;

(c¢) whether Gevernment have re-
ceived any complaints regarding the
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manner of selection of these pilots;
and

APRIL 3, 1981
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THE MINISTER OF TOURISM
AND CIVIL, AVIATION (SHRI A P.
SHARMA): (a) The number of pilots

(d) if so, have Government looked appqinted by Air India and Indian
into these complaints and takepn de- Airlines during the years 1878 to
cisions? 1980 are as under:—

AIR INDIA INDIAN AIRLINES

1978-79 15 1978 _ . = 13
1979-80 12 1979 % % : . g1
1980-81 Nil 1980 32
(b) No, Sir. (c) and (d) Following the increasc

(c) Complaints about the necessity
of aptitude test etc. were received,

(d) Government, however, did not
consider it necessary to change the
procedure of recruitment on the basis
of this complaint.

Export Target of Engineering Goods
from Eastern Region

6272, SHRI CHITTA BASU: Will
the Minister of COMMERCE bhe plea-
sed to state:

(a) what is the export target of
engineering goods from the Eastern
Region for the year 1980-81;

(b) whether the target has been

tulfilled;

(c) whether the scheme of reim-
bursement of the price gap has been
given effect to; and

(d) if so, the total amount spent
for the purpose?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM KHAN):
(a) A target of Rs, 200 crores was
fixed by the Engineering Export Pro-
motion Council for export of engi-
neering goods from the Eastern Re-
gion for 1980-81

(b) Final export figures for 1980-81
are not yet available.

in prices of steel effected from the
9th February, 1981, Government have
decided that eligible export contracts
for engineering goods subsisting as on
the 8th February, 1981 will be afforded
price protection in respect of steel
and pig iron, with reference to the
price increase effected on the 9th Feb-
ruary, 1981.  Further, in respect of
exports of engineering goods effected
in implementation of other export
contracts, it has been decided that in-
ternational prices will be charged for
steel. The total amount to be reim-
bursed under these schemes will de-
pend upon the quantity of the steel
to be released for the export contracts

covered by the decisions mentioned
above,
Rural Bonds
6273, SHRI HARISH CHANDRA

SINGH RAWAT: Will the Minister of
FINANCE be pleased to state:

(a) the total amount of Rural

Bonds which were issued by the
Janata Government to give relief for
capital Gains;

(b) what wag the total amount of
Rural Bonds printed;

(c) is it a fact that the Rural Bonds
scheme was not a success;

(d) if so, the reasons why Govern-
ment did not scrap the Rural Bonds
scheme and resort to status-quo-ante;
and





